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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) Yes.

(b) The duration of stoppage of
Jiimachal Express at Kiratpur Sahib
Railway Station is being increased
from 2 minutes to 4 minutes from
1.5.75,

Implementation of decision for conm-
doning of break in Service

4760. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state:

{a) whether the assurance given by
the Railway Minister in his Budget
Speech on the 20th February, 1975
for condoning the break in service of
Railway employees has since been
conveyed to the Zonal authorities;

(b) if so, whether the implementa-
tion of this decision has startied at all
levels; and

(¢) if not, the reasons for the delay
and the likely dates by which the im-
plementation would commence and be
completed?

THE DEPUTY MINISTER IN TIE

MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) Yes.
(b) Yes. "M

(c) Does not arise,

Represeniation from People of
Siliguri

4761, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state:

(a) whether Government have re-
ceived any representation from the
people of Siliguri in West Bengal for
the provision of an overbridge so a8
to remove long standing grievances of
the people;

{h) whether an aliernate scheme for
the construction of 5 KM, of railway
line linking the NJP Rangspani line
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with the Siliguri-Katihar line has also
been proposed so as to connect NJIP
with North Junction; and

(¢) whether Government have con-
sidered hoth the proposals and taken
any decision in the matter and if so,
the nature of the decision taken; and

(d) if not, when the decision is
likely?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) Yes.

(b) Yes.

(c) and (d). The proposal for pro-
vision of road overbridge at Siliguri
has been examined and found neither
feastble nor justified. The alterna-
tive of providing a 5 KM long link,
would be even costlier and a detailed
survey would be necessary for it.
Final decision on the proposal will,
however, be taken after detailed
investigation.

Final Location Survey made during
lagt Five Years

4762. PROF,  NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state;

(a) the names of the railway lines
which have been under construction or
have been constructed during the past
five yoars on which final location sur-
vey and the construction work have
been caaried on simultaneously, zone-
wise; and

(b) the reasons for doing so in each
case?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): () and (). A
statement is attached.

Statement

The names of the new lines, which
have been constructed or which have
been under construction during the



Irx Written Answerg

past five years, on which construe-
tion work was taken up before the
completion of final location surveys
and the two were in progress sim-
ultaneously, together with the rea-
sons thereof, zone-wise, are given
below, It may be pointed out that
the final location survey preceded the
construction work in those sections of
the lines on which work was taken
up.

S  MNainfthe Rasons for simulta-

No. line nLous construction
and final location
SULVEY
1 2 3

Northern Railtway

1 S1111ra-Saharan- To meet the urgent
¥oar B.G. Iin:.  jtraffic requirements
of the area formerly
served by the § 8.
Light Railnay, con-
slruction was au-
thrised before com-
plenon of final loca-
tion survey.

2. Rtak-Bhiwani
B G rail link.

The ¢ nstruction was

auth wised hefore
c mpletion of final
location  survey to
enable the Railway
t acquire  land
quickly fur avaid-
mg losses due to
sharply rising land
prices.

3. Gorhana-Panipat ] These are restoration
B.G. v works which were
approved to meet the
long standing ang
persistent  demand
of the local people
before completion
of final locanon
survey and to enable
Railway to
acquire land before
svowing season, with
the omct ofavoiding
losses due to  price
increases.

O NAEETc.  rem

4. Dalmau-Darya-
par B.G. J

’Nl;o;;;l— Bastern Rajm ) e
§. Sataigach-Partap-Y} These are restroration
it el W g o

1 was required 1o be
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undertaken urgently

b:fore sowing searon,
Hence construction
was authorised heft re
compl.uon of Firal
Location Surwey, to
tnable the Railway
10 take pusscssion
of land

8. Partapganj-For-
basganj M.G.

Issue of a licence to M/s. Burroughs
Wellcome tp produce ‘Emitin®

4763. SHRI VAYALAR RAVI: Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether even though license
was given to Burroughg Wellcome and
Company for producing ‘Emitin’ which
18 used for injection, they are not
producing it; and

(b) if so, the reasons therefor and
the steps taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI K. R.
GANESH): (a) and (b). M/s Bur-
roughs Wellcome and Company (I)
Pvt Ltd are licensed to produce
250 kgs p.a o! Emetine HCl The
actual production of the company
during the last four years is indicated
‘l')elow:-

Year Quantity produced
1970-71 127 92 kgs.
1971-72 ' 65 o1 kge.
1972-73 : 23-83 kas.
1973-74 . 15-23 kgs.

Information as to whether the com-
pany have stopped producing this
drug and the cut back in the produe-
tion are being wscertained and will
be laid on the Table of the House.
Appropriate measures would be taken
thereafier.





